" IN THE CENTRAL AIMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT DERABAD
0.A.NO, 813/96,

. , Date of order: 28-7498,

Betweeni
A.Jagadeswara Rade . | .
' . : e«s  Applicant,

and’

The Union Public Service Commission,

pholpur House, Shahjahan Road,
New Delhi-11 rep.by its Secretary.

: «s . Respondent,

For the Applicanti Mr, G.Vidya Sagar, Aév_:ocat.e.

For the Respondent: Mf. V,Bhimeina, Addl.CGSC.-

" CORAM: : .
THE HON*BLE MR, H, RATENDRA PRASAD ¢ MEMBER(A

THE HON'BLE MR.B.,S.JAIPARAMESWAR 3 MEMBER(JULL )

The Tribunal made the £ollowing Orders

. The OA on being mentioned is allowed withdrawm

as reguested by the comsel for the applicant,

1.

“'\u‘v‘t‘-ls

[ R~}
egistrar.

To

1, The Secretary, UPSC, molﬁur House,
" shahjahan Road, New Delhi-lle

2, One copy to Mr, GoVidya".sagarp AdVOCate, CAT.HY -

3, One copy to Mr,V.Bheemanna, Addl.CGSC, CAT.Hya

8, One spare copYe.
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